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REFERENCE TO THE REPORTED 
LARUS SCALE RETRENCHMENT CV 

WORKERS IN ANDHRA PRADESH 

SHRI KRISHNA MOHAN BHAMI-
DIPAir (Andhra Pradesh): Mr. Deputy 
Chairrfaf, Sir, a serious situation has ari-•s&n  
in /ndhra  Pradesh  where five  lakhs 

of workers have been rendered jobless due to 
the freezing of funds by the State Gov-
ernment. The rscent order of the State 
Government issued to the various departments 
not to release any grants, both budgetary arid 
non-budgetary, has resulted in the non-
implementatio,n of developmental works, 
including the 20-point economic programme 
and works relating to canal irrigation, PWD 
and other works. So a situation has arisen 
Vhere most of the five lakhs of workers 
engaged in construction work with contractors 
have lost their jobs. And the district 
authorities are not in a position to release 
grants even for the drought relief works, as 
also for providing water in the villages 
affected by the Water problem. Funds 
earmarked for the 20-point economic 
programme of the Prime Minister have also 
been frozen and no developmental activity 
under the 20-point economic programme is 
going on in the State. The very fact that the 
State Government has resorted to directing the 
management of the T.T.D. to deposit its funds 
in the treasury and frozen all the funds 
earmarked by the Central Government for the 
20-point economic programme clearly shows 
that the State is in a state of bankruptcy and it 
is in financial crisis. 1 think the time has 
come, an unpleasant duty has come, for the 
Central Government to intervene. 
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